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k MOST URGENT/OUT AT ONCE
Z¥FICE OF THE PRINCIPAL DISTRICT & SESSONS JUDGE (HQs): DELHI

U'?O? QCF enl. /H-§S/2024 D:iued, Delhi the,'_[] 9 DEC 2025

Capy of the letter bearing No., 40358-40372/R.R.(Sessions)/South/Saket/2024 dated

1 1.2.2024 bearing diary no. 5637/G dated 05.12.2024 along with enclosure as Mark-‘A’

ocenved from Addl. Sessions Judge (SF‘TC]/Ofﬁcer-!n-Chargé. Record Rooms, South District,
vl Courts Complex, New Delhi is being circulated with regard to pendency of

appeal/Revision (if any), in respect to the abovesaid letter dated 03.12.2024 and send the

abovementioned information/reports directly to the email id - .7 Jddcugeo.n within 15

days.

ki All the Sessions Courts/Appellate Courts (record of 46! cases in which all Criminal
Appeals/Revisions, Complaint Cases of Electricity Act [or the year-2012 as (Mark-
‘A) (w.e.f. 19.11.2024 to 30.11.2024), Central District, Tis Hazari Courts, Delhi.

121 Branch-In-Charge, Facilitation centre, Central, Tis Hazari Courts, Delhi.

i) Branch-In-Charge, Record Room (Criminal/Sessions), Central District, Tis Hazari
Courts, Delhi whether there is any appcal/revision pending before the
Appetlate/Sessions Courts in respect of appeal files have been consigned in Record
Roum (Criminal/Sessions).

b AO (Judl.)/Branch In-charge, Bail/Filling Section, Central District, THC, Delhi.

i Ahlmad (Bail matters) to Ld. Principal District & Sessions Judge (HQ), Tis Hazari
Courts, Delhi.

The Chairman, Website Committee, Tis Hazan Courts. Delht with the request to
direct the concerned official to upload the same on the Website of Delhi District
Courts.

f{Ravinder Bedi)
Officer i Charge, Genl. Branch, (C)
Distnet Judge, (Comm. Court)
Tis Hazari Courts, Delh

- s B \~, ;.bu\c 8 Glf ’ %q T "ot
No. ! f o ] )" /Genl./JHCS/2024 Dated, Delhi the=” '
Copy to

! PS to Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi for

information.
; %e, Genl. Branch, (C)

AN
’ \\/ T '
ot
SUNIL KUMAR SHARMA Officgp ¥
CHAIRMAN istrict Judge, (Comm. Cou\rt)
1.T. & DIGITIZATION Tis Hazari Courts, Delhfi?

DELHI DISTRICT COURT
p) 14z
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI

YeisH - qe3F L

No. /R.R (Sesslons]/SouthfSaket/’lOM yated: 030121 LY

ﬁ 01 oy

TO. r: b

The Ld. Principal District & Sessions Judgesa v

South District / South-East / New Delhi DlSlI'lC ‘T,{ge@gv'é“nué ,CAK’ s/
Central 'I}PC/ ! West THC/ North-West Rohini/ North %ﬁ East KKD/North-East
KKD/ Shahadra KKD/ South-West Districts Dwarka New Delhi. e e

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of
Dethi.

Respected Sir/Madam.

It is to apprise you that record of 461 cases in which all Criminal Appeals/Revisions, (Complaint
Cases of Elecrricity Act for the year, 2012 in Record Room (Sessions), South District, identified during the
peniod w.et. 19.11.24 to 30.11.2024, have to be weeded out. A list of these files is placed atMark *A’,

It is. therefore, requested that concerned Officer/Official may please be directed to inform at the
cartiest as w0 whether any appeal in respect of matters shown in Mark-A are pending befure the Trial Courts
or any other courts. $o that the relevant record pertaining to such pending appeals may not be destroyed,

Branch In-Charge, R & [ branch is directed to upload the Mark-A with this letter on layers to
enwards ransmission to the Ld. Principal Diswict & Sessions Judge to all District cowrts to circulate the
same to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of rrsr.dde @gov.in within 15 days. If reply not received at the stipulated time, it
wiil presumed that there is no Appeal/Revision or any other matier is pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge. South
Disirict. Saket Courts, New Delhi.

Thanking vou.

Yours\thfplly
LN
NE

Addl. Sessions Judge (SFTC)
Officer-In-Charge, Record Rooms,
South District, Saket Courts complex,

New Delhi.
Enecl.s Mark-A.
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SARYESH RUMAR VS OM PARKASNTH
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SAURABH DASS GUPTAVS STALY

MOHD. ISHAQ VS STATL

SURESH CHANDER GUPTA VS |
STATE

M/S GUPTA CONSTRUCTIONS VS

SATISH PAHUJ
PARDEED KUMAR SHARMA VS
STATE
VIJAY KUMAR MOTWANI V5
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ARUN SIBBAL VS STAT L

MR, LAL KHHOOBCHANDANI VS M/S
ETERNET LTD.

EAZLUR RLHMAN VS BHAGAT
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“MOHD. ARIF VS DILI® KAPOOR
" SUDRASHAN KUMAR YADAV VS
M/S M-TECH DEVELOPERS LTD,

SURESH SAINI VS DINESH KUMAR
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RAJESIT YADAV VS STATE

SUSHIL (xUl‘i.‘\ VS S U\I t

" BABU LAL VS STATE
NITIN GARG VS TRIVEN!
INFRASTRUCTURE PVT. LID
SARVESH KUMARI VS AMBER DASS
ETC
DEEPAK SHAHA VS JOTSNA
D.K SWARUP VS STATE & ORS
RAJ KUMAR SONI VS KAILASIT

SONt
SMIRITU VS STATE

2903 2012
whiodg 2ol2
10042012
12.04.2012
12.04.2012
12.04.2012
12.04.2012
12.04.2012
12.04.2012
12.04.2012
19.04.2012
24.04.2012
01.05.2012
06.02.2012
11.04.2012
12.04.2012

[.5.04 2012

Rt T
ALLOWED
DISMISSED
ALLOWED

ALLOWED

ALLOWED

ALLOWED
ALLOWED

ALLOWED

ALLOWED

DISMISSED

UISMJSSLD

DISMISSED

DISMISSED

DISMISSED |

DISMISSED
Al LOWED

NISMISSED

ah:g J01S
|  aman012
88/1/2012
89/F/2012
" goa012

91/F2012

92/F2012
94/E72012

95/F12012

QGIHZDIZ

97/1-/2012

QU012

100/F72012

101/F72012

102/Fr2012

103/572012

104012

SH RAJEEV BANSA.U!\SJ 03,50UTH

105/FF2012

St ety BANS AL AS UML)

SH RAJEEV BANSAL/AS]-03,SOUTH ;

SMT. MADHU JAINFAS) 01,SOUTH |
3

EAST
SMT. MADHL! JAIN/AS) 01,SOUTH
EAST ;

SMT. MADHU JA[NIASJ 01,50UTH
['.AS T

Mf MADHU JAINMSJ o1, SOUIH
EAST

SM I' MADIIU JAINIASJ 01, S(JU I'H
EAST

SMT. MADHU JAIN/AS) 01, SOUTH
EAST

SMT MADHU JAIN/AST 01,50UTH
EAST

bM !' MADHU JAIN/AS] 01 ,SOUTH

SM T. MADHI-J JAIN/AS) Ul SUU I'H
EAST

SM I. MADHU JAIN/AS) ﬂl bDU'l H
EAST

| SMT. MADHU JAINAS) 01,SOUTH
EAST

SMT. MADHU JAIN/AS] 01,SOUTH
EAST

GURVINDER PAL SINGHH\SJ 304

SH.RAJEEV BANSAL/AS]-03 SOUTH

SH.RAJEEV BANSAL/ASI-03,SOUTI

=_g.\

R EURESRIIRIA RS ATy W L Gl

AR 2 G

v

E

Lem T et b T e e et Te e

- T TR B AT ST R TN © o T

Cetemete e .



o9 ROI052011

9e. . ROZ18I6r6H

g1 ROZ795 2011
92. NA
93. | NA
9. |  NA
95. NA
o6 | nA
97, NA
98. NA
ot
Tlo0|  mNA
0L NA
102, NA
103. NA
104. NA
105. NA
106, NA

--ﬂ.“h—‘. -

R NOVSLTE
CANO LV
CR NO SO
CRNO 56/11
CA NO 38/11
CANO 01/12
GANO 02/12
CR NO 04112
CR NO 5311
CR NO 69711
"CR NO 4911
CANO3MI
CRNO 70711
CR NO 311
CR NO 31111
CR NO 6411
CANO U312

CA NG dartd
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MAQSOOD AlIMAD ABBASITI VS
STATE
RINTU NALI VS STATE
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ADMUN!SFIEi)'

ADMONISHED |

WITHDRAW
DISMISSED
WITHDRAW
WITHDRAW
WITHDRAW
ALLOWED
DISMISSED
DISMISSED
DISMISSED
ALLOWED

DISMISSED

JEEIENS I 1} R
ToRS ngd
oy lole
02012
11412012
1LUFR012
11352012
114/F72012
S/2012
HLOE2012
© R
L9/ER012
120/E72012
120/ER2012
122/K72012

123/1°72012

1241172012

L1B/F2012

SH RAJEEN BANSAL-AS) 035tH 1H
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SH. VK. KHANNA/ ASJ-04/SE

51, VK. KBANNA/ ASJ-04/SE

SH. VK. KHANNA/ AS)-04/5E

'SH. V.K. KHANNA/ ASJ-04/SE

SH. V.K. KHANNA/ ASJ-04/SE

Sll VK. KHAN'NN ASJ- DdISL

SH. VK. KHANNA/ ASJ-04/5E

SH VK KHANNAJASJ D4/SE

SH. V.K. KHANNAIASJ -04/SE
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PRIVATE LTD. VS STAIE
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116.|  R0456442010 CRNOO212 | KISHORE KUMAR VS B.K SINGHAL | 07032012 | DISMISSED 134/F2012 SH. V.IC. KHANNA/ ASJ-04/SE 3
117.]  RO023082012 CANO 04712 " MANOJ CHIAUHAN VS STATE 14032012 | DISMISSED 135/F/2012 SH. V.K. KHANNA/ ASJ-04/SE E
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ROGGG72011

RD2716.32011
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R0036762012

RO314152011

| Ro207782011
RO258872011
RO102222012

RD 190.152010

RO072672012

' RO123342012

RO138552011

NA

ROO7335H2012
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CR NGO 91
CANO 6;).‘!1
CRNO Jo12
CR NO 21712

CR NO ad/11

CR NOGH/11

CANOI12H1

CR NO 06/12

CANOGHIL

CANO 2211

" CRNO 43

CANOOWIZ

CAND 06/10
CANO 0412
CRNO 11112
CR NO 17111
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CRNO 2312

SR MIITAL VS SIALE
AN VS JAGAT R AM

BROWN CRAFTINDUSTRIES LID
VS FOREMOST FACITOR LID.

BROWN CRAFT INDUS FRIES LID.
VS FOREMOST FACTOR LI'D.

ILUSAN BANO VS STAIL

PRIYANKA SHARMA VS KALLU
RAM SHARMA

RAMA KAl'OOR VS MANU
BH Al'NAGAR

HANS RAJ VS STAIL
PREM KUMAR VS STAILE

RISHI AHUJA VS RAJESH KUMAR

DHIRAJ KUMAR VS S'l'A'I'E
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SH. VK. KHANNA/ AS)-04/SE
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RO102152012
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RO106442012
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RO1650B2011
RO125192012
RO125972012
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RN OETY

A NN

R NP ST

CANO 10310
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CRNO 7911
CR NU amn2
CR NO 74111
A NO 11412
LR NO 24/12

CR NO 3012
“CRNO 721
CANO 14/12
CANO 0411
CR ND 31711
CR NO 35/12
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PRIVANE o 15

S MS NH AN NG
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RS ITKIIMAR VS STATE

NEW ERIENDS VS SMT SANGEETS
MAHAJAN

SANDHYA BANERJEE VS PREET!
LATA BENERJEE
KHEM CHAND VS GAURAVY
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HUMA l-‘ARMA\! Vs CH]l-.l-
PASSPORT OI-HCLR

M/S MEDRICAL I:Lb(. I'IIONILS
SLRVIC.E'.S VS RAVINDLR SINGH

HUMI\ F ARMAN VS ]MllAN GHANI

M/S EXIM CORPORATION VS
SPACLVISION IMPEX PV, LD

M/S GRID INDIA CABLES PVT. LTD
VS Mis NIHON ENGINEARING

R.AM AVTAR AGGARWAL Vs
NARESH KUMAR
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165 20020
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|
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e SH. VK. KHANNA/ AST-04SE
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RUOU 2692009
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R0322672009

RO291682011

RO187702011
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(AN 1812
€0 NGO 2A5007
CC N0 HBOrQ7

CC NO 26/09

CC NO 85507

CC NO 489/09

"CCNO 121207

CR NO 08112

CA NO 04411

C!l NO 0512

CC ND 461/09
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CCNO. 123708
CC NO. 289/09
CCNO. 33711

CANO. 76/11

CANQ. 1411

SH VR KHANNA AS] 04 SE

VINODAS STALE 30050012 RLLEASED 1861 up2
SHCANDER KUMAR VS SIALE 30052012 f RELEASeD 182:F:2012 SH VK i(_HILNNN AST-QA/S)-
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BSES RPLID. VS NISSAR AHMED 03 OI ZUll { CONVICTED 196/F72012 SH. NAROTTAM KAUSHRL
i R ASVELECT/SOUTH
BSES RPLID VS SURESH KR, lI.Ul.ZUI 2 AQUITIED 2164872012 SH \]ﬁROTrAM KAUSHAL
TANEIA & EIC - o ASVELECT/SOUTH
BSES 1L LTD VS SURATSINGI | 190120012 | AQUITIED 228F2012 SH. NAROTTAM KAUSHAL
DAGOR R ASVELECT/SOUTH
BSES R.PLTD VS ASHWANI KUMAR | 24.01.2012 ABATED 248772012 SH. NAROTTAM KAUSHAL
~ _ o o 7 | ASVELECTJSOUTH
BSES RP LTD VS SHYAM CHAND | 30.01.2012 | WITHDRAW 249/F12012 SH. NAROTTAM KAUSHAL
KH!“I\N-‘\&L[C | o ASHELECT/S0U" [‘ll
STATE VS RAKLSH SIN(JH 12.07.2012 DISMISSED 2521F12012 SH NAROTTAM KAUSH!\L
) 7 | 7 ASHELECT/SOUTH
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SINGH | . ASVELECT/SOUTH
HARI OM & OTHERS VS STAIE | 30072012 | DISMISSED 25312012 SH. NAROTTAM KAUSHAL
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BSES R.PLTD VS RAVINDER SINGH | 01022012 | AQUITTED 250/F12012 SH. NAROTTAM KAUSHAL
SUKIUA&ETC | - ASVELECT/SOUTH
BSES R.PLTD VS BASHIRUDDIN | 07.022012 | CONVICTED 280/F12012 * SH. NAROTTAM KAUSHAL
o NN | ASVELECT/SOUTH
BSES R.P LTD VS RAUIV MUARKA | 10022012 | AQUITTED 209/F2012 " SH. NAROTTAM KAUSHAL
o B P ﬁ ASVELECT/SOUTH
BSES R.PLID VS GEETA DEVI 14.02.2012 ABATED 290/F/2012 " SH. NAROTTAM KAUSHAL
S o - | ASMELECTISOUTH
BSES RPLID VS VINOD KUMAR | 14022012 | WITHDRWN 201FR2012 SH. NAROTTAM KAUSHAL
_____ N ASJELECT/SOUTH
MOIID. QAMAR VS§ FIRDAUS JAHAN| 13012012 | ALLOWED 350/E/2012 SH.R.K. GAUBA DISTRIC JUDGE
. vey e— W T = IASJ
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R379312009
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© RO326822011
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Cd N Mt ]

CRNO1L2T2

CRNO. 1512

CC NO. 345709

TP CRL NO 4111

CRNO. 9111
CR NO. 205411
CANO 03/12
it NO 286711
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| CRNO 0112
TCANO 221

CI NO 305711

IPCRL) NO 01/12

CANO 14011

CANOv§IL
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POONAM SINGH & ORS VS
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LAKHMI CHAND VS STATE

RAVINDER SINGH ARORA V5
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JI I’ ENDLR KUMAR VS RAJ KUMAR
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RUCHI SINGH-I}EDI VS STATE
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S b e e T ey
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324/¥12012 SH.R.K. GAUBA DISTRIC JUDGE
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322:1-12012 SH.R.K. GAUBA ms IRIC NIDGE
ms.uss
323/F72012 SH.R.K. GAUBA \ DISTRIC JUDGE
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325/F2012 SH.R.K. GAUBA DISTRIC JUDGE
/AS)SE
3206/F/2012 SH.R.K. GAUBA DISTRIC JUD(:L
IASJISI-.
327/F2012 SHR.K GAUBA DISTRIC. J UD(;E
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"CANOD 152111

CRNO 30911
" CRNO 0712

CR NO 11712

CRNO 13/12

‘| DEEPAK DEY VS VISHAKILA DEY &

STALE VS SALDASS HHATT LY
VIVER BHALEA

SUReSiH B e Y vs adalbr

MS LAPLON COMPUTERS &
PARIPHERALS VS SH IZHAR
HE:S5AIN AL RE
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 3apEr2012 SH.R.K. GAUBA DISTRIC JUDGE
 IASISE
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213

210.
j 217

218,

220.
221
222.

224.

227,
8.
229,

230

210.|

Caml|

226.|

O eann: 1 {cal

IRUV AR |
RO21 792011
R0286912011
© R018944201)
© ROD10942012
" ROD10962012
NA
R0010992012
RO010872012
RO031002012

R0010922012

RO01 09720 1 2

110010982012
RO010932012
RUO010802012

NA

R0010952012

CRONEETLL
N ia i
CANO 10871
CANU 13711
CANO B
CR NO 24/12

CR NO 2312

CR NO 2512

CR NO 26/12

CR NO 27112

CR NO 2812

CR NO 20112

 CRNO 30/12

" CRNO3u12

CR NO 3212
CR NO 3312
CR NO 34112

CH NGO 0712

t

NN HGHR

SN

HANSRAS VS STALL

RMAJUMDAR VS S KUMAR

YOULSH PAL SINGH VS KANCHAN

NAMYANTT VS SHYANI & ANR

VIKAS AGRITEGH LTD. VS AVS
IMPEX PV, LTD & ORS

VIKAS A(-Rfi i-.(.li LTD. VS !\VS
lMPLX PV LID & UI{S

VIKAS I\(:RII’LLH LI'D \"S AVS
IMPI X PVT LI'D& (JRS

VIKAS AGRITLCH LI'D VS AV.‘>
IMPEX PVL LTD & ORS

VIKAS AGRIT l:.(..H LlD VS AVS
LMPLX PVI. LY D & Ollb

Vll(AS A(.-RFI }:.CH LI'D VS AVS
lMPEX }’VT LID & ORS

ViKAS AGRITECH LID. VS AVS
IMPEX PVT. L['D & ORS

VIKAS AGRITECH LTD. VS AVS
IMPEX PVT. LTD & ORS

V VIKAS AGRIT LCH L1D. V§ AV.‘:

IM PI:.X l’V‘l LlD & ORS

V!KAS AGRITI.LH LID. VS AVS
IM P!:.X !’VI Ll'D & ORS

VIKAS AGRII‘LC!I LiD. Vs AVb
IMPEX PV LTD & ORS

VIKAS A(JR[I ECH LTD. V§ AVS
IMPEX PVILL ID& ORS

VIKAS l\(.-RIIL(..H LI D. VS AVS
IMPEX PV LTD & ORS

AIRLVS SAPNATHAU HAN

{

ptal oLl
S RLASEE
16.01 2012
1/.01.2012
17.01 2012
17.01.2012
17.01.2012

17012012

17.01.2012

17.00.2012

17.01.2012

17 Ol 2012

17012012

17.01.2012

17.01.2012

17.01.2012

. 17.01.201;?

17.00.2012

Nl

Cnismesp e

!
| DispusED OFF,
i

ALLOWED

DISPUSED !
OFF

DISPOSED OFF
DISPOSED OFF

DISPOSED OFF
DISPOSED OFF
IISPOSED OFF

DiSPOSED OFF

DISPOS I.‘.D OH-

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF |

DISPOSED OFF

DISPOSI:D Ol F o[

DISPOSED OFF|

129 § 22012 SHRK GAUBARISTRIC 1 13
as)si
3501 2012 SHQK GAUBADIS IR 1o
; 'AS)SE
350/F12012 SH.RK. GAUBA DISTRIC 1UDGH
IASHSF.
3570412002 SH.R.K. GAUBA DISTRIC JUDGH,
IASVISE »
3..\811-12012 SH R K GAUBA DISTRI(, JUDGL
IASVISE
360/F/2012 SH.RK. GAUBA DISTRIC JUDGE
IASIISE
359/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
1ASIISE
361/F72012 SH.R.K. GAUBA DISTRIC JUDGE
JASNSE
3I6FR012 SH.R.K. GAUBA DISTRIC JUDGL
H\SJISE
363172012 'SHR.K GAUBA DISTRIC JUDGE
JASISE
364!!-12012 SH R.K. GAUBA DISTRIC JUDGE
TAS)/SE
365/F/2012 SHL.R.K. GAUBA DISTRIC JUDGE
IASHISE
366/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
IASJISE
367/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
/ASJISE
368/F/2012 SH.R.K. GAUBA DISTRIC JUDGL
IASJISE
369/F/2012 SH.R.K. GAUBA DISTRIC JUDGL
7ASJISE
370/F12012 SH.R.K. GAUBA DISTRIC JUDGL
IASJISE
3?1!!-/2012 SH.R.K. GAUBA DISTRIC JUIDGE,
IASJISE
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233

234.

235,

236.

3

238

242,

243,

240.

247

|
!
i
+

i

%
TOB R TAPR{ITH |
R0248932011
RO0G12372012
!1001.55]2012

RO163142011

RO271642011
RO123672011
RU305672011

RO320692011

RO320682011

RO164862011
RO162592011
RO162502011

ROI25G2011

RO320672011

10025842012

CRNQ 3!
CR NG U

CAND 124111

CR NO 3711 2

CA NO GGIII

M NO 0312

CANO 3711
CR NO 30711
CR NO 313711

CRNO 314111

CANO GBI
" CRNO 14111
| CRINO 14311

CRNO 1411

LA NO 127!1] -

CRNO 3L

MRS AR H LB v WS
IMEL N PV LTS GRS

ST3E VS MADHN O S
1
|

| OM PRAKASH VS STALE

FPECRLY NO 03712 | ALKA VERMA VS HAIESH Y H{MA&

* ORS
| MAHINDER SINGH VS S1ATE

TAHIR V5 STAIL

VLAY KUMAR V5 JAGDISH KUMAR
&UR.’)

RUKMANI DEVI VS NATHU RAM

MUIKESH GUIMTA VS LAKSHMI DEVI
& ORS

GOLDEN NI;'WSPI\iN'l‘ INDUSTRIES
PVT. LI'D VS UINDUSTSN PAPER
(,O]’RO [ATION L1D.

" GOLDEN NEWSPAINT INDUSTRIES
PVT, LID VS HINDUSTSN PAPER
COPROTATION LID,

GOLDEN NEWSPAINT INDUS I'RIES
PVT, LTD VS HINDUSTSN PAPER
(.OI’RO IM IUN LTD.

SATISH ('l SANJAY VS STATE

MIS NEO SPORTS BROADCAS I'ING
PV'I LIDvs l'lILNDRAL NLI'WORI{

M/S NEO SPORTS BROADCAS I'ING
VS M/ ORIEL COMMUNICATION

M8 NEO SPORTS BROADCASTING
PVTLTD VS MAS CITY CABLE

17012012
BHE SH
205le.'}.012
20.01.2012
21012012
13..01.2012

23, 01 2012

24.01.2012

25 01.2012

25.01.2012

25.01.2012

25.01. 2012

35012012

25 ﬂl 2012
25.01.2012

25.01.2012

15.01.2012

ASPOSEN O

Al Lowen

I1ISMISSED

WITHDRAW

DISPOSED OFk

DISPOSED OFF

" DISMISSED

DISPOSED OFF |

DISPOSED OFF
DISPOSED OFF
DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

" DISMISSED

 WITHDRAW
WITIIDRAW

WITHDR AW

370 ol SHWU W GATVBADISTRIC 171
151 51
33 0 SH U R GAUBADIS P DG
K \‘!Jibl
Slaske2012 ' SH K. l\ (JAUBADI'!“UL JUDGE
IASISE
STb2012 SRR GAUBADISTRIC JLOGE
; IASIISE
376//2012 SH R K. GAUBA DISTRIC JUDGE
ASISE
372512012 SH.R.K. GAUBA DISTRIC JUDGE
/ASWSE
3701172012 SH.R.K. GAUBA DISTRIC JUDGE
JASHSE
$70/572012 SH.R.K. GAUBA DISTRIC JUDGE
JASSE
30012 | SHRK. GAUBA DISTRIC JUDGE
1ASHSE
WBU012 SH.R K. GAUBA DISTRIC JUDGE
IASYSE
IBUER012 S$H R.K. GAUBA DISTRIC JUDGE
JASHSE,
a0z | SHRK GAUBA DISTRICJUDGE
JASISE
384712012 SH.R.. GAUBA DISTRIC JUDGE
IASISE
385112012 SH.R.K. GAUBA DISTRIC JUDGE
IASHSE
396/E12012 SH.R.K. GAUBA DISTRIC JUDGE
| JASHSE
387/F2012 SH.R K. GAUBA DISTRIC JUDGE
JASISE
3UB/ER2012 SH.R.K. GAUBA DISTRIC JUDGE

IASI/SE
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258.

260.

261,

262.

263.

2064,

RO175622011

o }_--h_. -

R0294402011 !

ROG19B 01
RO0ID15201
RO2992. 2011
10020822012
R02950632011
k0320512011

NA

RDUO‘BSG}U] 2

0326852011
10000152012
RO006902012

NA

NA
NA
ROZ79782011

RO294872011

" CRNO 22112

(G SN I B
CR N S
CANG LS
CANO 18/12
CAND 139/11
CRNO 31811

CRNO 2112

CANO 74111
CANO 0112

CR NQ03/12

CR NO 08112
CRNO 4712
CANO 14211
CR NO 48/12
CR NO 5012
CANO 13211

CIUNO 2T

NIV GRRK

SAU RAKH SINGH VS STAIL

SUINIL KUMAR VS STATE

RATLASH CHAMD VS S TAIE

l S K MITTAL VS M/S SAREE MAHAL

(REGD)
OM PARKASH VS STAIL
SH. BAIJ NATH NARAG VS SH.
RANJ}:.L[ SINGH
SKGUPTA VS lSHVARl MANJANI

SHANKAR PRASAD TANTI VS STATE

ARVINDER blN(-ll VSS l'A'l'E.

SH. PRAVEEN KR. YADAV VS SMT.
NEENA RANI YADAY

KHILAR SINGH Vs STATE

RM&-_NDLRA DI'IAR. V’D M.S KAMAL
DHAR

UNESI DEVI VS RAJBIR SINGH
NITESH PANDITA VS STATE

M.S TEXO MASH EXPORT PVT. LTD
VS STATE
SHIV KUMAR VS STATE
RUPESH VS STATE

ZEE ENTERTENMENT ENTERPRISES

|

t
Il

2501 012
27.01.2012
2oul by
27.01.2012

31.01.2012

31.01.2012

31.01.2012

31.01.2012
31.01.2012
01.02.2012
01.022012

01.02.2012

02.02.2012

02.02.2012

02.02.2012

06.02.2012

aLN2.2012

01022012

DISPOSE YO
Lo WIHTHNR AW

DiISMISSt.D

DISMISSED

ALLOWED

DISMISSED

DISPOSED OFF
DISPOSED OFF
DISPOSED OFF

DISPOSED OFF

ALLOWLED

i DISPOSED OFF

. DISPOSED OFF

lle POSED OFF

DISMISSED

DISMISSED

DISPOSED OFF |

DISPOSED OFF|

894 012 SHR KN GALUBADISITRICIUDGE
ASISE
190/12012 SHR l( (..AUBA D[STRIL JUNGE
; fAbJ.'Hh
1011 012 : SH RI\ (;AL'B-\ DIS]RIL npeGr
nASJth
3937k12012 SH R. K GAUBI\ DIs’ l'RlL JUD(.:E.
| IASJISE
394412012 SH.RK. GAUBA DISTRIC JUD(_.L
IASJ!SE
395/FF2012 SH. R K GAUBA DlSTRlC JUDGh
IASJISE
3951”2012 SHR.IK GAUBA DISTRIC JUDGE
J f.ASJISE
397!1-12012 SH.R.K. GAUBA DISTR I(. JUDGE
IASJJ'SE
39811-!2012 SH.R. K GAUBA DISTRIC JUDGE
| !AhJISE
399/1 2012 SH.R.K. GAUBA DIS'I RIC JUDGE
IASJISE
400/Fl2012 SH.R.K. GAUBA DISTRIC JUDGE
JASHSE
401/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
tASJ/SE
402/Fr2012 SH.R.K. GAUBA DISTRICJUD(JL
IASJISE
403/Fr2012 SH.R.K. GAUBA DISTRIC JUDGE
JASIISE
4wmuu SH R.K. GAUBA DISTRIC JUD(:L
IASIISE
40.)!1"/2012 SH RK GAUBA D.ISTRICJUDC-}-_
IASJISE
406/F2012 SH. R K. GAUBA DISTRIC JUDCGE
IASJISE
408(!-12012 SH R.K. GAUBA DISTRIC. R
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260

7.

i 2.(:9A
270.
271.
272.

P

274.
276.

278,
279.
280.
281,

282,

277.

283.

RUYMIES2012
R0322952011
RODUUGS 201 2
ROO17362012

R0017342012

10007132012

R0O0D07122012

RO018112012

NA

RUU3Z.’-3020.12

R0271982011

NA
RO257012011
 NA
RU1B9842011
.
RO025422012

ioe1s6020t2

CANO 2L
CR NO 31911
CR NO D412

'CR NO 38112

CR NO 3912

CR NO OBI[2

CRNO 1012
CR NO 41712
CR NO 88712

TP(CRL) NO (4412

CR NO 270/11

CANO 27712
" CRINO 20911

[P(CRL) NO 0512

CANO B
CR NO 61112
CANO 20/12

CIt NO 44711

P YSSIALL
NAY SINGH VS SHAMSHLE SINGH

MURELDEVI VS SLATL
JILENDER hL MAR VS S HATRE

M/S BIRLA POWLR SOLUTION V5
M3 MAHE:H ENT I:RPRI(.E-.S

M/S HIRLA POWER SOLUTION V5
M/S B.N KEJRIWAL

M/S DEEPAK ELECTRIC WORIK VS
M/S AMIT ELECTRONICALS

M/S DEEPAK ELECTRIC WORK VS
M/S AMIT ELECTRONICALS
$ 1§ NANHE @ SALIM VS STATE
XPOSOET SYS TEMS VS SPECIRA
NET LID.

" §11. RAUNEET SINGH VS SiL.
BALDEY SINGH
RAJ KUMAR SAINI VS BABITA
BANSAL

I{NUJ KR GUIFIA VS ARVIND
KUMAR

MST, RESIIMA PARVEEN VS FAHIM
AIIMED

ANITA C}MUDH RY V5 BALBIR
SINGH KHORETA

ABHHIT GHOSH VS ANUSUYA
GHOSH

NUTAN VS STATE

0602 2012

CSPOSED OF)

t

At ol

4010/F/2012

———e

o

07022012 | ALLOWED

urY22012 ! DISPOSED Ol | : AfLt.2012
07022012 | ALLOWED ATUH012

!

07.022012 ALLOWED 413712012
08022012 | ALLOWED |  4la/F2012
08.022012 | ALLOWED |  415/F/2012
08022012 |DISPOSEDOFF|  416/F/2012
09022012 | DISPOSED OFF|  417/E/2012
10022012 | DISPOSED OFF|  418/F/2012
| 13022012 |DISPOSED OFF|  d19/F2012
13022012 | DISPOSED OFF|  420/F72012
14022012 | DISMISSED |  42uknoiz
14022012 | DISPOSED OFF|  423/F12012
15022012 | ALLOWED | deamoiz |
16022012 | DISPOSEDOFE| 4252012 |
16022012 | ALLOWED |  a/F012 |
16022012 | DISMISSED | 422012

CASISE
GAUBA DISTRIC TUDGL
15) SE

GAUBA DISTRIC JUDGE
.'MHSE

Lw\bﬂ‘\ DISTRIC U DGE
.ASJISE

SH R K GAUBA DISTRIC JUDGL
fASstE

SH.R.K. bAUBA D]STR](. JUDGE
IASIISE

SH R.K.

SHRK
| OSHRK

SHR K

IASJISL

SHRK. GAUBA DIS'I'RIC JUDGE

SHR.K. GAUBA DISTRI(: JUD(JI:.
IASHISE

SILR.K. GAUBA DISTR!(. JUD(.-L
IASJISE

MSJISE

IASHSE

SHILK GAUBA DISTRIC JUIJ(:L
IASIISE

SH R K_ GAUBA DIS’I'RICJUD(.:L
IASHSE

/ASJISE

SILR.K. GAUBA DISTRIC JUDGE
JASI/SE

SH.R.K. GAUBA DISTRIC JUD(:I:.
FASHSE

Sll R. K GAUBA DISTRIC JUDGE
IASJISE

SH R K (,AUBA DlS’I'RlCJUD( E

(16}

SH. R K GAUBA DISTRIC JUDGL”

SH. R K GAUBA DISTRIC JUDGL -

SH.R.K. GAUBA DISTRIC JUDGE

GAUBI\ DISTR!(. .IUDGL
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Jhd
28l

286

296
297.
298.
299,
A0,

Jol.

| RO031102012

TONEF R TR
NA i
N3
10039342012
RO290872011
R0222202011

RO310012011

LR
CHNO G2
CRNO WL
TP(CRLY NO 012
CANO 13811
CANO 11/

CR NO 31711

RO021952012
NA

10214362011

R02B3092011
RU043372012
NA
RO044822012
RO269272011

RO275852011

Ro2HGH2011

CRNO 46/12
CR NO 6712
CANO aU5/11
CR NO 54112
CR NO 70712
M NO 08/12
| CANO 912
CANO 1311
CRNO 271011

CIRND P

(.ANU 135411

BHOPAL SINGH A S STALL

" M7S PREE1HI COMMUNICATION VS |

ESPN SOFTWARE INDIA PVT LTD

ALS PREETHIL U\fl\‘lb NICATION VS

Lbi’N SOF IWARI:. INDIA PVE LD

SH ‘\dADHU‘iUDAN ':IRIVAS IAW\ V5
RANJAN BANSAL

STATE VS RAMESH SINGH
RAMESH SINGH VS STAIE

M/S VYAS KAKAR & CO. VS
PAWANKUMAR PANDIT

JITENDER SINGH VS SHIVALI
DHILLON
MANOJ PANDITA VS STATE

ANITA GUPTA VS N.R GUPTA

HARI NARAYAN DUBEY VS STATE
MRS. ALPANA ROY VS
SIATRUGHAN BIIOWAL

RLGAL lIU’tDb LINK PVT. Ll'D VS
UDAY puIT

S'I'I\'I'E VS RAVI KAI’(}OR

SUDIIA SHUPLA VS VANDANA
BAJPAL

RAGHUBH KUMAR GUIFIA VS 5.K,
CHOPRA

SHL VIVER BEIRL VS STATE

=

fand
1600 7012
1602 rul?
18.02.2012
21.02.2012
21022012
21.02.2012
21.02.2012
21.02.3012
22022012

23.02.2012

23022002

23.02.2012

22.02.2012

25.02.2012

28.02.2012

80r2m2

ELRIRNH

DISPOSED OFF |

PYHSPOSEIYO) T

| DISPOSED OFF

t

DISPOSED OF +

DISMISSED

- i

DISMISSED

ALLOWED

!

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF
ALLOWED

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF
DISPOSED O] F
DISPOSED OFF ‘

DISPFOSED OFF

DISPOSED OFF

iHE g

40472012

BRI

(L) s

431/F12012

A32i+42012

433/F2012

434/F12012

435/F12012

4307572012

437F2012

4380612012

440712012

44l/F12012

4422012

A43/F72012

4441172012

A445/F12012

d39!F12b12 7

IR

45) SF

SHR K GAUBA DIS TR 1Dk
AS)SE

SH.R.K. GAUBA DISTRIC: JUDGE
1ASI/SE.

SHR.K. (_n-\t.-B»\ DISIRI( I D(,-E
JASJISL

SH R K‘ GAUBA DIS IRIC JUDC:L
IASJ!SI:

SH REK. GAUB:\ DISTRIC JUDGE
JAS)/SE

SH.RK. GAUBA DISTRIC JUDGE
IASV/SE

SHR.K. GAUBA D!S'!'RIC JUDGL—.
JASI/SE

SH.R.K. GAUBA DIST R[C JUDGE
IASJIS!-_

SH R.K GAUBA DISTREC u D(JL
IASHSE

SH.R.K. GAUBA DISTRIC JUDGE
JAS)/SE

{ P
SH.R.K. GAUBA DISTRIC JUDGI:

IASHISE

SH.R.K. GAUBA DISTRIC JUDGE
IASIISE

SH.R.K GAUBA DISTRIC JUDGE
IASJISE

SH.R.K. GAUBA DISTRIC JUD(:!:.
IASJISE

S]i R.K. GAUBA D!S TRICJUDGE
{ASJISE

SH.R.K. GAUBA DISTRIC JUDGE
{ASIISE

SH.R.K GAUBA DISIRI(_. Illl](-l
IASJ!SE

SH R.K GAUBA DISTR IC JUNGE
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k!

Ju3

304

306

307.

308

" 300,

310,
311,
312,

313.

34

316.

317

us.

A1,

ROBIGG012
RODI9I320L
leb-!.??ZJDIJ
RO047712012
RO092992011

RO311252011

RDDd'MSZOlZ

"NA
ROD35462012
ROZ75912011

1100.12792012

R0052782012

RO227152011

RO276872011

ROZS762011 |

IlDDS.:NSJZDIZ
110030272012

NA

CRAO 7012
CA NU 17/12
LR NQ 81:12
CR NO 82112
CANO M
CANO 15511
CR NO 79/12
IP{ CRL ) NO
o712
CAND 202
CANO 12811

IP(CRL) NO wnz

[ TP(CRL) NO 08712

[ cano uwit
T CrRNO274ML
CANO 1511
T CRNO B2

CRNO 53712

PPl ) NO 16712

MOHD AZHARUDDIN S SANTAY
SO ANL

! OM PRAKASH VS STAIE

SARITABHALIALS 3t HOGELY
FREIGH T MOVERS 'VILID

" SARFIA BHAITA VS AERO ELY
FREIGHT MOVERS PVT LTD.

ASHRAF
SATISH KUMAR VS SMT. NEERAJ

ANUP PAUL VS DEVENDER PAL
SINGH

MIST RON‘FII-R POLYMORS I'Vl L'I'D
VS SH ASHOK BUAGAT

E{MKINDEI{ SINGI PANNV VS STATE

GUDDU KUMAR VS STATE

AHA AVIAI ION & IIOSPIIAL!'['Y
ACADMY Vb STAL F.

AHA AVI!\I ION & Il()b!’i’l‘!\l.l'l'\'
AC!\DMY VS STATE

LAXMAN SINGH VS § b\l'l:.

SH. PAWAN SACHDEVA VS STATE

ARIUN SINGH VS STATE

ZUBAIR AHMELD ILYAS! VS NAIIEED
GUFRAN

SH. DIARAM SINGH VS TIE STATE

STATE VS BIPIN (0 BIKIK)

L ASIM ABBASE VS ATTR A JAMSHED

LI RIS Y
29.02 2012
KU RN
2902 2012
0103 2012
02.03.2012
02.03.2012
02.03.2012
05.03.2012
05.03.2012
05.03.2012
05.03.2012
06.03.2012
06.03.2012

07. DJ 2012

 07.032012

12.03.2012

07.03.2012

ASESE
DISPOSED QR Jan 0 Ul SH K GALBADISTRIC NIDGE
18 €L
) . ’ .
| DISPOSED OFF A47/Fi2N2 [ SHR K GAUBADISTRIC JUDGE
: ' .l‘f\h.h'bL
CDISPOSED OFY ; EELE Bt SHR R (. ’h. B-\DiSlRI( Ji DGE
i i r"LhJ bl:.
! BISPOSED OFF | 449/F12012 SH.R.K. (:AUB!\ DlS!RlL JUDGE
; ] 7 . 1AS)SE
D[SPOSEU OFF 450/F/2012 SH R K GAUBA DISTRIC JUDGE
JASSLE
DISPOSED OFF 451/F12012 SH.R.K. GAUBA DIST! R]( l”nrl'
IASJISL
DISPOSED OFF 452/¥12012 SH.R. ]( GAUBA D]STR]C JUDGE
N JASHSE
DISPOSED OFF 453/112012 SH.R. 1( GAUB-‘\ DIS’ IRIL JUDGI‘.
/ﬂﬁ]l&h
DISPOSED OFF 454 /F 0012 SH. R K (JAUB}\ D[STR [(.. JUDGL
) fl\SJi'SL
DISPOSED OFF 455/] QOIZ ‘i" R. K (r!\UBI\ DIS1 RI(. JUDGE
IA!)JISE
DISPOSED OFF 456/F2012 SH R K. GAUBA DISTRIC JUDGE
1ASHSLE
DISPOSED OFF 4571172012 SH R K GAUBADISTRIC JUDG.E.
IASJ/SE
ALLOWED 45B/Fr2012 SH.R.K. GAUBA D!STRK. JUDG!:.
. ~ H\S]/SE
ALLOWED 459/ Fr2012 SH.R. K. (JAUBI\ DISTRIC .IUDG‘:.
{ASJISE
DISMISSED 460/F/2012 SH.R.I{. GAUBA DISTRIC JUDGE
/ASJ/SE
DISPOSLD OH 4(1]"42012 SH.R. K GAUBA DISTRIC JUDGE
!AS.HSL
DISPOSED OFF 452” f2012 SH.R.K. GAUBA DIS’ I'RIC JUD(JL
IASJJ'SE
DISPOSLED OFF 453” 120]2 SHR.K GAUBA D}STRIL JUDGE
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3231

324,

326.
327
328.

329.

332,
333.

334,

335,

336.

RRVE

R =100l
it004,/20201.
RO2YEL/ 2001

RO009472012

R0047942012

R0035622012

R03D4192U 1 1

o ————

RWJ&SJUIZ

" RO0B1632011

RO026682012

I{9028732012

" RO047352012

RODAG342012

RU0G5242012

" RO071262012

ROO71292012
RO190312011

ROLO2I7NH 2

i

CR O g
CRONO )
CANO I
CR NO 20/12
R NO a3ne
CR NO E;Qflz
CANO 14811

CANO 3512

CANOUHIT ~

M NO 05712

M NO 0412
CANO 4512
CR NO 2612
CR NO 11412
CR NO 12212
CR NO 12312
CANO BU/11

CANOIIT

i

b
]

|
!

SANH LN GLEIAVS ALY PREM

SEAY IS STATICN

IBRAHIM KRHAN VS STATE
SH HAHUL VS SH. NRETL
s, IESH DUGGAL VS SH. VIJAY

VINAYAK
RATUDDIN V5 STATE

M/S MAPLE LEAF PV LID VS M/S

DIVAS OFF SHAR}:.
l'HD!:.E:.R SINGH B!‘.Dl Vs b IA] E

AJAY @ CHOTU VS STATE
SEEMA VS SANTOSH

SHANKAR SINGH VS MADAN
TRADING & ORS )

SHANKAR SINGH VS MADAN LAL

| M/S N.LLLM DELHI EDUCATION

TRUS I'V.‘.; GURBINDLR bINGH
S!l INDH{ MANIJAIN VS STATE

JAGMONAN BAHAL VS LN JANA
SAPNAGUPTA VS STATE
SAPNA GUPTA VS STATE

S11. SATYA MANDAL VS STATE

SULIMIR KR GUPTA VS SOM

i

13050001
13.03.2012
13.03.2012

14.03.2012
I

15.03.2012
16032012
20.03.2012
 29.03.2012
08.02 2012
13.02.2012

13.02.2012
" 02.04.2012
02042012

02042012
© 02.04.2012

02.04.2012

02.04.2012

DISPOSED OFF

02.04.2012

A AOWED

ALLOWED

i
1

DISMISSEN

t
DISPOSED OFF |

Al ‘()\"v'rl"'.l] |
DISPOSED OFF
DISPOSED OFF
 WITHDRAW

ALLOWED
DISPOSED OFF

DISPOSED OFF

DISMISSED

DISPOSLD OFF

DISPOSED OFF

DISPOSED OFF

ALLOWED

DISMISSED i

it b N’
AuHiFI2012
oo b 20120
467/¥12012

468/F/2012

4C9/E/2012

470/F72012

471”-/'2012

ATHVI2012

ATHFI2012
| 474FR012
T azsiERon

ATG/FI2012
a7TER012
"m0

APIER012

480/K12012

a81/71°/2012

ALISY

SHR K GALBA DISTRIC 10938
ASd ‘)L

SH.RK. GAUBA DlS'l RIC JUDGE
H\ijﬁh ‘

SH R K (-JLLBA D]SI'RJ( DG
+AS)SE

bH R K GAUBA DISTRIC JUDGE
IASI/SE

SHR. K GAUBA DISTR]C IUDGE
/ASIISE

SH.RLK. GAUBA DISTRIC JUDGE
IASYISE

SH R K GAUBA DISTR!C JUDGE
MSJISE

" SHRK GAUBA DISTRIC JUDGE

"SH.R.K. GAUBA DISTRIC JUDGE

e ——— e m——— et

" SH.RK GAUBA DISTRIC JUDGE

SH.RK GAUBA DISTRIC JUD(:L
IASJISE

[ASIMSE

/ASJISE

SH.R.K. GAUBA DISTRIC JUDGE
IASYISE

SH.R.K. GAUBA DISTR.]C JUD(:!-.
/ASISE

SH.R.K. GAUBA DISTRIC JUDC-E.
/ASJ/ISE

SH.R.K. GAUBA DISTRIC JUDG}:.
IASHSE

SH.R.K. GAUBA DISTRIC JUDGEL
IASJISE

IASJISE

SH.RIC GAUBA DISTRIC JUDGE
IASVSE

SH R K_ GAUBA DlSTRI(. JHNGE
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RE
139
a0
3al.,
342 .
343

344,

346
347.
348.

" 349.

RU2DH9201L
Rl]ﬂ!:ﬂh').llﬂ
RUNO2152012
RODS‘_&BBIB]}_’"
RO3217720 1-1
llU-l!ZBbliOi-I--

Rl]075052012
RO00Y782012
RO00YB02012

0009792012

10191592011

NA

NA

R0277132011
RO171712011
ROVO7742012
RODOB792012

RO0A4712012

CANO 0L

] >
CRNO 272111 | STATE VS DIHARMENDAR & URS
i

CANOD AL
CR NO 8912
CANO 15011

CA NO 1IGIII

CR NO 125!ﬁ

CR NO 17112
CRNO 19412

CR NO 18/12

CA NO 85/11

PARK ASH

CSYED MOHD NADPEM @ MOHSIN S

SO NAZII ALY

SURESH @ RAJL VS SEALL
BIMLA DEVI VS MANPAL SHARMA
KASHMIR SINGH VS S1ALE
AMIT GUPTA VS STATE

[BRAHEEM ALI VS STATE

sumMiY M[FIAL Vs SAUR:’\B][ DASS
GUPTA

'SUMIT MITTAL VS SAURABH DASS
GUPTA
SUMIT MITTAL VS AMAR PAL
MAKEN

MO]‘IAN SHYAM VS BIAI'L

CR NO 10512
CRNO 12012
CANO 13111
caNoTIAL
CANOUUN2
CRNO 16112

CR NO 74112

S.K GUPTA VS ISHWARI MANJANT

NISHAT VS ADIL SERAZ

VUAY BAILADUR VS STATE
T TAJAY YADAV VS S TATE
RAJ ICUMAR KIRAR VS STATE

RAVI KAPQOR VS STATE

P IAGTANI VS STALT

0Lu4. 2010 DISMISSED
02.04.2012 ;‘ ALLOWED
v.lualel: l L DISPOSED O F |
03042012 | DISPOSED OFF
03042012 . DISPOSED OFF
03.042012 | DISMISSED
03042012 | DISPOSED OFF
04042012 | DISPOSED OFF|
04.04.2012 | DISPOSED OFF
04.042012 | DISPOSED OFF
04042012 | DISPOSED OFF |
04042012 | WITHDRAW |
04042012 | DISPOSED OFF
04042012 | DISPOSED OFF
07.042012 | ALLOWED
07.042012 | DISPOSED OFF
07.042012 | DISPOSED OFF
09.042012 | DISMISSED |

2821 o

483F:2012

ANTSE

SHE KN GALHADISTRIC 1|
ASESL

SHR K GAUBA DISTRIC HINGE

LSt Lol

B o S T

Copes g

= e

fASISE
JBLEF0L ' SH R k. GAUBA DISTRIC 1UGDGE
+ASISE
485/F72012 SILR.K. GAUBA DIS’ I'RIL JUD(,L
| fASJ/b&
486/ 2012 SH R K (.-AUBA DIS ]'l\l( JUBGE
fASISE
487/F 12012 SH.R.IK. GAUBA DISTRIC JUDGE
/ASI/SE
ABBIF2012 SH.R.K. (,AUBA DISTRIC JUDC.L
, - IASHSE
489!1'/2012 su R.K GAUBA DlSTRlCJUDGL
o IASJISE
4907172012 SH R.K. GAUBA DISTRIC, JUNGE
) {ASIISE
491/F72012 SH.R.K. GAUBA DISTRIC JUI)(-E:.
L MSJISE.
492!1-!2012 SH R K. GAUBADISTRIC IUDGI:.
) IASJISE
4937F2012 SH.R.K. GAUBA DISTRIC JUDGE
IASJJSL
494/F12012 SH. R K GAUBA DIS’ l'RlC JUDGL
7 IASJISE
AY57E12012 SH.R.K. GAUBA DIS’ l‘RI(. JUDGI-.
. IASJJSE
49G/E12012 SH. R K GAUBA DIS I RIC JUDG}:.
7 o IAS.IISE
497072012 SIHL.R.K GAUDA DIS’ l‘RIC JUDGE
IASJISE
4987512012 SH.R.K. GAUBA DIST RlC JU IJf I
[ASJ/SE
44997172012 SII R K. GAUBA DISTRIC JUDYGE
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260
361,
362.|
363,
364,
365.
366.
368.
369.
370,
371,
372.

A73

Rouh. 1.0 201

ROOS7112012

RUOLLZ102017

R0299282011
R0018212012
ROV39612012
RO215862011

RO0769G2011

RO0G0992012

ROOEJG.JZO l 2

RO065022012

R0065032012

R0065072012

'RO065062012
RO306412011
110043502012
RO043522012

RO043552012

NGOV
(R NO 912
CHNO Y12
CRNO 30211
CR NO 4212
CANO31/12
CANO 106111
CANO 02/11
CR NO 101712
CR NO 106/12

CR NO 107112

CRNO 10812

CR NO 109712

CR NO 110712

CANO 149/11

CR NO 7112

CR NO 72112

CRNOQ 712

COR G T RDARAYO SINGH VS
PARINY NHARMA

¢ CDIGRETD) DARAYO SINGH VS
KAMAL ISPAL PV LTD

CM R T DARAYO SINGH VS
SURENDER RUMAR GUPTA

STAI'E VS SMT. RITU @ RITIKA

(3.0 SINGH VS STATE

RAT] RAM MATHUR VS OM
}’RI\I(ASH

oM PRM(ASH VS SIAI'};

ANAND KUMAR JA]N VS DALII’
KUMAR

M/S SWARLIP (:ROUI’ UI‘
INDUSTRIES & ORS VS NAFED

M/S SWARUP GROUP OF
INDUS1 RILS & ORS Vs N A. YL D

M/S SW!\RUP (:ROUP OF
INDUS I'RILS & ORS VS NATL [-..D

M/S SWARUP GROUP OF
INDUSTRIES & ORS VS N.AFED

M/S SWARUP L:RUUP OF
INDUSTRIES & ORS VS N AEED

M/S SWARUP (.rROUP OF
INDUST RII-S 6.'. ORS VS N.AFED

AZIM KIAN VS STATE
M/S 111 CO WATER TECHNOLOGY
PVT. LID VS STATE

M/5 TLLCO WATER thHNDLOL-Y
VT LID VS STATE

M/S TELCO WATER TECHNOLDGY

0904 2012
09.04.2012

uy.02 2014

DISPOSE D ORE

| DISPOSYD (FF
| . DISPOSLLD Ji—‘

09.042012 | ALLOWED |
09.042012 | DISMISSED
mﬂd;ﬂ;-? | ﬂ;‘.‘i\\.ﬁ;“ﬂ““
09.042012 | DISPOSED OFF
09042012 | DISMISSED
10042012 | DISPOSED OFF
' 10042012 | DISPOSED OFF
10.042012 | DISPOSED OFF
710042012 | DISPOSED OFF |
10.04.2012 | DISPOSED OFF
10042012 | DISPOSED OFF |
[ Ti00a2002 | Dismissin
11042012 | DISMISSED
11042012 | DISMISSED
11042012 | DISMISSED

ASESE
o0 1012 GHRK GAUBA DISTRIC JUDGL
ANTSE
M1F2012 SH.R.K GAUBA DISTRIC JUDGE
7 IASHSE
W2E2017 | SHRK GAUBADISTRIC JUDGE
1ASNSE
HO3/E/2012 | SH.RK GAUBA DISTRIC JUDGE
JASY/SE
L04/72012 'SH R.K GAUBA DISTRIC JUDGE
B IASI/SE
S0S/E7012 SH.R.K. GAURA DISTRIC IUNGE
o IASJISE
506/F/2012 " SH.R.K. GAUBA DISTRIC JUDGE
_ _ FASHSE
507/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
7 IASHSE
S08/F/2012 " SH.RK. GAUBA DISTRIC JUDGE
IFLSJJ’SE
500/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
o IASYSE
510/?12012 SH. R K (:AUBA DISTRIC JUD(:E,
7 fASJISE
511/F2012 SH.R.K. GAUBA DISTRIC JUDGE
fAS)ISE
512/F12012 SH.R.K. GAUBA DISTRIC JUDGE
. o {ASNSE
SIMF2012 | SH.RK GAUBADISTRIC JUDGE
JASJISE
SIER02 | SHRK GAUBADISTRIC JUDGE
o ] TASJ/ISE
S15/FR2012 SH.RK GAUBA DISTRIC JUDGL
IASJ/SE
516/712012 SH.R K. GAUBA DISTRIC JUDGE
JASI/SE
517/F12012  SHRK. GAUBA DISTRIC JUDGE
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386.

3.4
375
$ole .
377
7 |
379,

380.

ili!

382

383

3n4.

7.

388.

J8Y.

J90.

[NHTR R S
Rouizizol?
RUI}.‘“E}J;‘H!;‘
RODB0B12012
R0294422011
ROD81932012
RO0BA7B2012
RODG2552012
RO037732012

RO047932012

RO064982012

RO064672012

10217902011
RUOBE702012
RO0BY362012

RO0BY3A2012

7R7027179 12011

CRNO92L L
CANO 2612
CANO ST U
CR NO 130712
CR NO 292111
TPCRL) NO 11412

CR NO 1312

CR NO 10212

CANO 3012
CR NO 84/12

CR NO 111712

Cit NO 112!12

" CRNO 22011
CR NO 221111
CR NO 13812
CR NO 130712

CR NO 140/12

-——— -

i

PV LB NSSEALL
PARVOD KL MAR VS MERE SINGY

MS. UNESH DEVIVS SH RAIBIR
SINGH

SMI SAR DHAIYAYS SH LD
NAGPAL

AJAY SARNA VS STAIE
SUMIT GUPTA VS STAIL.
GIRDHAR! LAL AGGARWAL VS
STATE
NARESH JAIN VS STAIL
"SANJEEV SHARMA VS RAJESIL
ANAND
GHANSHYAM VS SMT SUMAN

RAKESH KR. SHARMA VS STATE

DR R!\Jl:.SIl SHANKHLA VS MANOJ

KR & ORS

Mr5 LNGI:.E MEDIA SOLUIIUN
PVILID VS M/S O.D.M MEDIA
‘\LIWI(‘I.‘: PVT I §b

© MRS. BUARTIJAIN VS STAE
DR J.K. JAIN VS STAIL
AMAR SINGI VS STATE
MJS ECO FERRAIN PROJECTS VS
STATE:

M/S ECO TERRAIN PROJECTS VS
STATE

]

1104 't
11042012
11.04 012
11.04 2012
16.04.2012
16.04.2012
16.04.2012
18.04.2012
18.04.2012

19.04.2012

19042012
" 19.04.2012
19.04.2012
19042012
119.04 2012

19.04.2012

19.04.2012

AlLTOWED

ALLOWED

i

i
DISPOSED O,

DISMISSED

DISMISSED

DISMISSED

DISPOSED OFF

DISM ISSED

DISPOSLED OFF

DISPOSED OFF

DISMISSED |

DISPOSED OFF

DISPOSED OFF

‘DISPOSED OF ]

DISPOSED OFF

DISPOSED OFF|

DISPOSED OFF |

e

b A O UE I
519402012
SN 2012
S2UH2012
5.22/4 12012
S23/F72012
5247F/2012
535/5/2012
52612012

SITEII012

528!Fi201 2

520/FR2012

530/b72012

531/F/2012

532!F;20-1;?

533/F2012

5347172012

s hst

SHR K GAUBADISTRIC L Inad
ELIIR

SILR K GALIBA DISTRIC 10 DGE
H\Sl:b!

SH RN u%l n\uthIL HOEMGE
IASNISE

SH R.K GAUBA DISTRIC JUDGE
IASJ/SE

SH R K. GAUBA DISTRIC JUDGE
MSJ-’SE

SH.R. K (‘AUBADISTR](.. JUDGE
MSJIS}:.

SH.R. l( GAUBA DlSIRI(. JUDGE
MSJ!SI'_

"SH.R.K. GAUBA DISTRIC JUDGE

IAS)ISE

SH.R. l{ (:AUIM DISH{!L JUDGE
MS.IISE

SH.RK. (rAUBA DIS'l R[(. JUDGE
IAS)HSE

SH.R.K. GAUBA DISTRIC JUDGE

J'ASJ!SE

SH R K GAUBA DISTRIC JUDGL
/ASJ/ISE

SH R K. GAUBA DISTRIC JUDGE
/ASJ/SE

'$H.R.K. GAUBA DISTRIC JUDGE

H\SJISE

- SH R K. G.AUBA DISTRIC .IUD(-I:.

IAS)ISE

7 SH. R K GAUBA IJ!SIR!(, IUDGE

IASJ!SE

SH.R.K. GAUBA DIS'I'RI( HUDGE
IASIISE
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67
|

.

393
394. i

395..

396.

407.

408,

| R0092372012

ROBEGS W
i e e

T

RO089331012

ROOLHL2H0TE

RO0B4932012
R0215992011
RODOOLIZOL2
RO090342012
RO067352012
R00G5702012

R0029472012

RllIJGGG.J.!O 12

l\00923b20 12

!100)23.:2012

R0092382012

R0007942012

RO289322011

CRNOVLIEL
< RN AT
CRNO LAY
L'R. NO 11v12
CR NO 13612
CANO 10711
CIUNO 14512
CANO 8312
CR NO 11612
CRNO Y2
CANO 2412
CR NO 12012

(.R NO 163/12

CR NO 16412

CRNO 16912

" CR NO 16612

CANO 09/12

CR NO 290/11

NN PC L PERRAIN L RS Iy Cd 261
SiAalt
g e U pReatiety by b5 LR i B
STALL | ‘
M'S LU0 TERRAIN PROJECTS VS 1 19.08.2012
STATE i
; MY AMY COUNSTRUCTHION PV LED. . 20.04.2012
VS SACHIN SEN MANCHANDA
" SACHIN SEN MANCHANDA VS M/S | 20 04.2012
AMY CONSTRUCTION PVT L1D.
JAGDISI CHANDRA VS STATE 20.042012
MAGHA VS MANISH SHARMA | 20.04.2012
ASIM ABBAS] VS SMT. ATIKA 23.04 2012
JAMSHED ASHRAF
DHRUV VERMA VS LK VERMA | 23.04.2012
HARDLLE SINGI BEDI VS STATE | 23042012
MOID SABIR ALL VS SMT. RANUAQ | 24.04.2012
SANO 5 1.
T1E COMPUTER PARK VS BASIC | 24.042012
COMPUTER SYSTEMS
JOGINDER KAUR VS M/S WESTERN | 24.04.2012
INDIA INDUSTRIES |
HARMEET SINGH VS WESTERN | 24.04.2012
INDIA INDUSTRIES
AMAR PAL SINGH VS WESTERN | 24.04.2012
INDIA INDUSTRIES
INDEIUEET SINGH VS WESTERN | 24.04.2012
INDIA INDUSTRIES
ASHOK VS MURARI LAL 24.04.2012
KUSTTWAA -
STATE VS KAWAR RAMESH SINGI | 24.04.2012

DISHON PO

IGDOGL DL

DISPOSED OF
DISMISSED

DISMISSED

DISPOSED OFF

| pisposeDp oFF

DISPOSED OFF
DISPOSED OFF
| DISMISSED

DISPOSED OFF

DISPOS!:.D QOFF

DlSPOShD OH'

lJl.‘:I'OSED OFF

‘DISPOSED OFF
DISPOSED OFF

DISPOSED OFF

ALLOWED

RN U

PN

937022017

ik 20t

539/112012

5a0/F2012

5412012

SAVF2012

$43/F2012
HA4/F2012

545/F2012

546/F2012

547Il~'f201 2

S40/E12012

540/£72012
550/E/2012
651/£/2012

UHER2012

e SRR

SH K GAUBA DISTRIC U DGE
1\5[ SE

54 'i W GAv B-\D“&!‘U( " NG
-i- :\SJ!SL

" SH.R.K. GAUBA DISTR!LJUIJ(;I:
f IASJISE

SH.R.K. GAUBA DISTRIC JUDGE
IASIISE

SH R K. GAUBA DIS’l RIC JUDGI’.
JASJ/SE

SH.RK GAUBA DISTRIC JUDGE
JASYISE

" §H.R.K GAUBA DISTRIC JUDGE
IASHSE

IASJISE

" SH.R.K. GAUBA DISTRIC JUDGE
IAS)/SE

SIL.R.K. GAUBADISTRIC JUDGL
/ASJISE

]-I l{ K. GAUBA DISTRIC JUDGE
IASJISE

FASJISE

SHR.K GAUBA DISTRIC JUDGE
IASI/SE

—

SH.R.K GAUBADISTRIC JUDGI:.
/AS)ISE

[ASIISE

SH R.IC GAUBA DISTRIC JUD(:L
fASJISE

" SH.RK. GAUBA DISTRIC JUDGE
IASVISE

SH.R.K. GAUBA DISTRIC JUDGE
IASVSE

(A

SH.R.K. GAUBA DISTRIC JUDGE

"SH.R.K GAUBA DISTRIC JUDGE

SH.R.K. GAUBA DISTRIC JUDGE..
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=10 -
411 I
e
a13
414.
ais.
a6,

a7
418,
419.

a0,
a2
422,

423.

LG
RO ™05 0
tenosnészu 12
ROD :’b:!i"!()lé

R0098952012

RO0968942012

RO098Y34012

R0052332012

© RO0Y7922012

RO095872012

R0078092012

 ROD7B0622012

TMORIY N 2T
CRANCOs
CANO 49712
CR NO 127712
CR NO 17512
CR NO 176/12

CR NU 17712

(.J‘\ NO .)1!12

CANO 88112

FCRE) NO 1312 |

CR NO 12912

"CR NO 130/12

STATT VS RANKEIR

VITAY BAL SINGH VS DHARAM Pal ‘

SH H ) .-'\\‘\"Al

IU\JNI!)H SUR!V‘S MIS. NIDH! SURI j

SH‘ VINOD KUMAR V5 SH. MUKUL

SHRAMA
DHURUV VERMA VS J.K VERMA

DHURUV VERMA VS J.K VERMA

DHURUV VERMA VS J.K VERMA

S11. HARBANS LAL MALIK VS SMT.

PAYAL M!\LIK

RAME.S!I .IHA VS STATE
LALIK KUMAR VS -RAJA RAM

SH.ROHIT ARORA VS SH.
GURVINDER SINGH ANAND

SMT. DURGESH BHATIA VS SH.
(.-URUVINDER SINGH ANAND

RO078102012

11007807‘26i2

RO078112012

RO lB?UBZﬂi 1

ROI94562011

RO194432011

" CRNO 13112

. CRNO 13712

LR NO 133112

CA NO N ll

CA NO Bo/11

CANQ 90/

SM [. DURGESH BHATIA VS SIL.
(,URUVIN Dhll SINGII I\NAND

SH.JATIN BHAI’IA VS SH.
(:URUVINDLI! SINGH ANI\ND

SH. JAI IN BHATIA VS 5.
L-URUV[NDER SINGH !\NAND

LI:.l:LADIIAR O GUDDU VS STATE

SURAJ VS STATE

SUNIL @ BHOLA VS STALE

LA B}

30 UQ‘ZUII 2
Ul us.lutZ
01.05.2012
01.05.2012
01.05.2012
01.05.2012
01052012
02052012
02.05.2012
02052012 |
02052012
02.05.2012
orvianis” [
02052012

42.05.2012

02.05.2012

DISPOSEDOLE

DIGAISSED

I i
| DISPOSED Okt

ALLOWLD
DISPOSED OFF
DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

D}SPUSE;D 0! l'

DISPOS};D 01 l'

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

DISPOSED OH-

RS U H

SHRKN GAUBYIISERIC I
R BV

LY 2012 SHRK GAUBADINIRNC 11
: FASHSY
S5O/H2012 SHRK GAUBA DISTRIC JUDGE
IASISE
550/ 2012 SH R k. GAUBA DIS1RIC JUDGE,
IASUSE
557742012 SH.RK GAUBA DISTRIC JUDGE
IASISE
558/K/2012 SH.R.K. GAUBA DISTRIC JUDGE
IASISE
559/F/2012 [ SIH.R.K. GAUBA DISTRIC JUDGE
FASISE
5GO/E/2012 SH.R.K. GAUBA DISTRIC JUDGE
/ASHSE
561/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
IASYISE
562/F/2012 SH R.K. GAUBA DISTRIC JUDGE
IASHSE
S63/F/2012 SH.RK GAUBA DISTRIC JUDGE
IASIISE
564/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
IASIISE
565/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
1ASHSE
S66A/2012 | SH.RK GAUBADISTRIC JUDGE
JASHSE
5G7/F12012 SH.ILK. GAUBA DISTRIC JUDGE
/ASJ/SE
568/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
ASHSE
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